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ment to purchase more wheat from
abroad at present.

(b) The shortfall in foodgrains pro-
duction during the kharif season has been
due to the adverse effect of severe and
extensive drought in different regions of
the country as also floods and cyclones in
some State. The Government have
mounted a vigorous rabi compaign to
offset as far as possible the losses in
kharif production and to this effect have
taken steps to make available critical
input; such as diesel, power, seems,
fertilizers, pesticides ete. to the farmers.
The import of wheat mentioned in Part—
(a) will also strengthen the foodgrain
reserves with public agencies.

(¢) No, Sir.

News Report regarding parochialism
in Indian politics

2056. SHRI LADLI MOHAN
NIGAM: Wfll the Minister of EX-
TERNAL AFFAIRS be pleased to state:

(a) whether Government's attention
has been drawn to a news item that
appeared in the 'Indian Express' of
February 10, 1983, quoting annual report
of State Department of U.S. wherein it
has been stated that 'the parliamentary
system may b, affected by what is seen as
increasing parochialism in Indian politic
and the weakening of party structure; and

(b) if so, what iy Government'g re.
action thereto?

THE MINISTER OF STATE iN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) Yes, Sir. Tlie
newspaper report iy based on extracts
from "The U.S. State Department's
annual report on Human Right practices
to th, U.S. Congress."

(b) Th« Governmern of India do not
share the views expressed by the U.S
State Department.

J-RAJYA SABHA]
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Organisation of festival of India In
tbe United States

2057. SHRI SHYAM  SUNDAR
MOHAPATRA: Will the Minister of
EDUCATION AND CULTURE be
pleased to stat, whether there is
any proposal under Government's con
sideration to organise a Festival of
India in U.S.A. on the pattern of the
one wliich wag organised in London,
whether Government propose to take
any initiative in the matter, if so,
what are th, details in this regard?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATIL.SHEILA KAUL); Yes, Sir.
The details of the Festival of India to be
organised in U.S.A. ar, being finalised.

Release of foodgrains under the
National Rural Employment
Programme

2058. SHRI N. P. CHENGALRAYA
NAIDU: Will the Minister of RURAL
DEVELOPMENT b, pleased to state:

(a) whether Government hav, agreed
to telease the second instalment of
foodgrains for the year . 1982-83 under
the  National Rural Employment
Programme though the states are unable
to provide Full Utilisation reports;

(b) if so, what are the main reasons
for the decision;

(c) whether this decision has been
taken keeping in view th. drought
conditions prevailing in many parts of the
country;

(d) whether the Ministry have been
seeking full utilisation reports regarding
funds and foodgrains both from the State;
before proceeding with the next stage °f
release;

(e> if not, the reasons for thi; re-
laxation;

(f) whether this Programme is be
ing misused by the States; and

(g) if so, th, steps taken or pro
posed to be taken to check the mis
use?
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THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOP-
MENT (SHRI HARI NATH MISHRA):
(a) to (g). Release of resources under
NREP are made on utilisatj8» ol at least
50 per cent resources given to the States
earlier under the programme. However,
taking into account the gap betwee, the
issue of release orders i, respect of
foodgrains and their actual supply to the
executing agencies, release of second
instalment of foodgrains during 1982-83
was made in case of some tSates, where
utilisation reported was "*r 50 per cent
utilisation. The programme is being
implemented by the State Governments
generally in accordance with the
guidelines issued, and cases of deviations,
if any, are brought to their notice for
appropriation action.

I.R.D.P. in Bihar

2059. SHRI RAM BHAGAT PAS-
WAN; Will the Minister of RURAL
DEVELOPMENT be pleased to state tile
amount given so far by the Central
Government to Bihar Government under
th, Integrated Rural Development
Programme and th, details of
development works completed so far
under the Programme?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOP-
MENT (SHRI HARI NATH MISHRA):
An amount of Rs. 2974.65 Takhs has been
released to Bihar under the Integrated
Rural Development Programme during
1980-81 to 1982-83 (upto date). Under
IRDP the target group of beneficiaries are
assisted to acquire productive assets
which will enable them to increase their
income. Any economically viable activity
can be taken uP under the IRD
Programme in the primary, secondary
and tertiary sectors. In the Sixth Five
Year Plan upto February, 1983, 5,75,869
beneficiaries have been assisted in Bihar.

[1% MAR. 1983]
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Child Guidance School, New Rajinder
Nagar, New Delhi

2060. SHRI SUDHAKAR PANDEY:
Will the Minister of SOCIAL WEL-
FARE b, pleased to state:

(a) whether it is a fact that the Child
Guidance School, New Rajinder Nagar,
New Delhi ru, by the Child Guidance
School Society (Regd. Office) now at B-
66, Moti Nagar, New Delhi, has not been
reopened after summer vacation in July,
1982;

(b) whether th, Directorate of Social
Welfare, Delhi Administration gives
grants to the school, if so, the details of
grants f°r "™ 1%t three years;

(c) whether the salary of staff and
teachers has not been paid for the last one
year; and

(d) if so, what steps Government
propose to take to ensure that the school
iy reopened and also to conduct an
enquiry into the affairs of th, school?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) Yes,

Sir.

(b) Yes, Sir. The Directorate of Social
Welfare, Delhi Administration had been
giving grants to the Child Guidance
School Society for its school and during
the last three years the following grants
wer, released to the Society:

Year Amount
1979-80 Rs. 43,000
1980-81 Rs. 18 200

1081-82 Rs, 50,000

No grant for 1982-83 was released as
the Organisation had closed the
school.

(c) About 4 months arrears of salary
of staff members for the year 1981-82
have not been paid. Some old arrears
were also to be paid.



